Regarding authority of the Election Commission to invite opinion of all the political parties regarding Women's Reservation Bill.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, the Women's Reservation Bill is before the House. Now, it
is reported that the Election Commission has asked the opinion of all the political parties regarding Women's
Reservation Bill. | understand the House alone is the competent authority to effect an amendment. What is the
authority of the Election Commission to ask the

political parties to give their views? He has also suggested that 15 per cent reservation will be all right and that
should be made by an amendment in the Representation of People Act. The Election Commission is a constitutional
authority, but it is not mandated for constitutional amendment. It has no power to make an amendment to the
existing law. It is only meant for conducting a fair and reasonable election and not to ask the political parties to give
their views to it regarding women's representation, whether we agree with 15 per cent reservation or not. What is
the authority of the Election Commission to ask the political parties to give an opinion on this matter which the
House is ceased of? The Bill is before this House. My learned friend, the hon. Minister of Law may kindly hear. The
hon. Minister of Law is present here. ...(Interruptions)

SHRIP.C. THOMAS : The hon. Minister of Law should say something on this important matter. ...(Inferruptions)

SHRI VARKALA RADHAKRISHNAN : The hon. Minister of Law is sitting here. | seek his opinion whether the
Election Commission is entitled to suggest an amendment with regard to the Women's Reservation Bill. He has
asked the political parties to give their views. My friend is an eminent lawyer. He must tell us whether the Chief
Election Commission is empowered to make amendments or suggest amendments to the Constitution. Please make
your comments. ...(Interruptions)

SHRI VAIKO (SIVAKASI): Sir, | do support and associate with the views expressed by Shri Varkala Radhakrishnan.
The Chief Election Commissioner is going out of his bounds. | associate with the views expressed by Shri
Radhakrishnan. | fully support him. ...(Interruptions)

MR. DEPUTY-SPEAKER: You are also associating with it. | will call you. | have given the floor to Shrimati Krishna
Bose.

...(Interruptions)

SHRIMAT| KRISHNA BOSE (JADAVPUR): May | have the attention of all my male colleagues to it? | do not know
why some of my colleagues are so agitated about it. The Election Commission has not proposed any amendment or
anything. They have come up with a new proposal.

Sir, | am telling you, in 1996 | stood at the same place where | am standing now. | asked in the Zero Hour then as to

when the Women's Reservation Bill would come. That was 11 Lok Sabha and this is 131" Lok Sabha. The Bill has
been in hibernation. Some alternative proposal has come up. We should all be calm about it. We should discuss. If
there is a voting today, we shall all vote for the Women Reservation Bill. If there are insurmountable hurdles to
ita€|...(Interruptions) There is no way why we should not listen to what the Election Commission has to say. | have
been demanding for quite some time that all the political parties should nominate more women Members when they
choose their candidates. That would be the best way. In that case, some of the flaws of the other Bills will not be
there. ...(Interruptions) May | finish within one minute? ...(Interruptions)

SHRI VAIKO : We are all for Women Reservation Bill. ...(Interruptions)
MR. DEPUTY-SPEAKER: All right. Shri Vaiko, let her complete.
...(Interruptions)
SHRIMATI KRISHNA BOSE : Please let me finish. ...(Interruptions) Please give me a hearing. ...(Interruptions)
SHRI VARKALA RADHAKRISHNAN : | am for women's reservation. ...(Interruptions)

SHRI VAIKO : We are all for women's reservation. ...(Interruptions) When the hon. Minister of Law proposes a
constitutional amendment, let him bring it. ...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Vaiko, let her complete. You have already said

about it.



...(Interruptions)

SHRIMAT| KRISHNA BOSE : The flaws of the other proposed Bills will not be there. By rotation of seats our male
colleagues need not lose their seats. ...(Interruptions) The proposed inside quota will not be there. The Election
Commission has said that in order to retain their registration, the political parties must put up an agreed number of
women candidates. | think, this is a very good proposal. | call upon the Government and the Opposition Parties to
come in support of this Bill. ...(Interruptions)
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MR. DEPUTY-SPEAKER: If you are standing like this, you will not get the chance. Let her complete. Everybody will
get the chance. You cannot force me to call you first.

...(Interruptions)
SHRIMATI KRISHNA BOSE : The point is: we can do it and the Election Commission can do it.

Sir, | have a Private Members' Bill on this. ...(Interruptions) We should have it not through the Election Commission,
but let us all sit together to give a hearing to what the Chief Election Commissioner has said. It is a very good
suggestion....(Interruptions)

MR. DEPUTY-SPEAKER: Shrimati Bose, please conclude.

SHRIMAT| KRISHNA BOSE : So, | would like you and all the Opposition Parties to come up and support the
Election Commission's proposal. ...(/nterruptions)

HH IAT AR (HIUT) @ A== Surene weid, Sl o @ Sff 3 Sl @ So1E 2, IUH 2Ael 1 Sl IR | %l Bd gY # i
3l e § g Hedl dredl g b g @veR 31 Aigd w59 i g6l 78 21 dfeh 89 g8 ared € 6 g @vic U & THRiE & qd Afeelr Sl
fact a5 & oY &9 [ &9 e H 31 9 AfRy, a1 weT &1 i wWe & a9 | 8€)( @ayr)
#t iy waR SrgEare (@rrer) A I T 3 At @ w@ g arord 448€] ( 2@aE)
SuTegs Heled oy at Hifw dvex €1 emuet = el This is not the way.

...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) *

MR. DEPUTY-SPEAKER: You will get the chance. You cannot impose like this. | am calling the names according to
the list.

...(Interruptions)

MR. DEPUTY-SPEAKER: If you impose like this, you will get the chance only at the end. # @ ¥R & wR wg@l &1 =
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